IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :03-06-2025
Date : 03.06.2025
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WP (C) - e
03.06.2025 |] 05" o 0, [SRRAT DASH [C.O. Order Dtd. 2025-05-03
WP (C) - R. K. o
03.06.2025 |1 os 0o |mnuRy c.o. Order Dtd. 2025-05-16
03.06.2025 |[F20~ K. C. NAYAK|C.O Order Dtd. 2025-05-08
Vo 428/2024 - O :
03.06.2025 [F2O~ K. C. NAYAK|C.O Order Dtd. 2025-05-08
. . 572/2024 . . . . raer .
CRLMC-
03.06.2025 | g7 o0 . [C. R. SWAINC.O. Order Dtd. 2025-04-23
03.06.2025 [F2O7 S. K. SAHOO C.O Order Dtd. 2025-05-08
. . 24/2025 . . . . raer .
03.06.2025 [FAO~ S. K. SAHOO C.O Order Dtd. 2025-05-08
. . 428/2024 . . . . raer .
CONTC-
03.06.2025 |50 "> ., [R. R. DAS [C.O. Order Dtd. 2025-05-08
CRLMC-
03.06.2025 |70~ "0 ., M. NAYAK  [C.O. Order Dtd. 2025-05-02
FAO- COURT
03.06.2025 |57 oo [B. MAHALI [C.O. o, ¢ |order Dtd. 2025-05-16
. COURT I
03.06.2025 B. DAS c.o. NO. 3 |order Dtd. 2025-05-08
655/2025
OLD
CRLMO— CHITTA COURT i
03.06.2025 | /7”0 . |RANJAN c.o. NO. 3 |Order Dtd. 2025-04-23
SWATN OLD
FAO- COURT i
03.06.2025 |00 o SARAT SWAINC.O. No. 3 |0rder Dtd. 2025-05-08




| | loLD
BLADL- COURT
03.06.2025 S .MOHAPATRA [C. NO. 3 |Order Dtd. 2025-05-30
5450/2025
OLD
S COURT
03.06.2025 S K SAHOO C. NO. 3 |Order Dtd. 2025-05-03
11828/2025
OLD
W (C) - COURT
03.06.2025 D K MOHANTY [C. NO. 3 |Order Dtd. 2025-05-05
10953/2025
OLD
WP (C) - COURT
03.06.2025 P K MOHANTY [C. NO. 3 |Order Dtd. 2025-05-13
7477/2025
OLD
WP (C) - COURT
03.06.2025 D K MOHANTY |C. NO. 3 |Order Dtd. 2025-05-05
10961/2025
OLD
WP (C) - COURT
03.06.2025 12019/2025 M DAS C. NO. 3 |Order Dtd. 2025-05-03
OLD
WP (C) - COURT
03.06.2025 3652/2025 A K PANDA C. gg. Order Dtd. 2025-04-08
COURT
WP (C) - RANJIT o
03.06.2025 11461/2025 SAMAL C. 22. Order Dtd. 2025-05-05
e (C) - COURT
03.06.2025 |1 oo o0, c|B B MALLICK|C. gg. Order Dtd. 2025-06-25
e (C) - COURT
03.06.2025 |7 0 oo |U CHHOTRAY |C. gg. Order Dtd. 2025-05-15
COURT
WP (C) - PRASANTA o
03.06.2025 7937/2025 |[KUMAR PANDA C. gg. Order Dtd. 2025-06-30
COURT
WP (C) - BIJAYALAXMT o
03.06.2025 12158/2025 |SAHOO C. gg. Order Dtd. 2025-05-09
COURT
WP (C) - BIJAYALAXMI e
03.06.2025 12158/2025 |SAHOO C. gg. Order Dtd. 2025-05-09
COURT
WP (C) - BIJAYALAXMI e
03.06.2025 12164/2025 |SAHOO C. gg. Order Dtd. 2025-05-03
COURT
WP (C) - BIJAYALAXMI e
03.06.2025 12161/2025 |SAHOO C. gg. Order Dtd. 2025-05-03
COURT
WP (C) - RAMAKANTA o
03.06.2025 5428/2025 |DAS C. gg. Order Dtd. 2025-03-04
WP (C) - BIJAY KUMAR COURT e
03.06.2025 12758/2025 MOHANTY C. NO. Order Dtd. 2025-05-16
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| | 25 |
B () - COURT
03.06.2025 10 C)° o |a x paNDA gg. Order Dtd. 9999-12-31
COURT
WP (C) - BIJAYLAXMT B B
03.06.2025  [[7C)7 ol gg. Order Dtd. 2025-05-09
WP (C) - COURT
03.06.2025 (15007 o |P cH Das gg. Order Dtd. 2025-06-23
B () - COURT
03.06.2025 |17 )7 oM watx gg. Order Dtd. 2025-05-03
B () COURT
03.06.2025 [} 077 D K MOHANTY gg. Order Dtd. 2025-05-05
COURT
BLAPL-
03.06.2025 |40 o |T B DAs gg. Order Dtd. 2025-05-30
0B () - COURT
03.06.2025 120007 . |9P KAR gg. Order Dtd. 2025-05-30
P () COURT
03.06.2025 ({2 707 . |SULET NAYAK gg. Order Dtd. 2025-05-30
COURT
ABLAPL-
03.06.2025 20227 pP DAsH 2?. Order Dtd. 9999-12-31
COURT
BLAPL-
03.06.2025 [ Uom o KK NATH gg. Order Dtd. 2025-05-30
B () - COURT
03.06.2025 101007 o |M sETaI gg. Order Dtd. 2025-05-12
COURT
03.06.2025 |[CONTC- D SAMAL NO. |Order Dtd. 2025-05-15
3/2025 >
COURT
03.06.2025 |CONTC- PK SINGH NO. |order Dtd. 2025-05-08
13/2025 0
COURT
03.06.2025 |CONTC- D SAMAL NO. |Order Dtd. 2025-05-15
93/2025
21
COURT
03.06.2025 |CONTC- D SAMAL NO. |Order Dtd. 2025-05-15
2/2025
21
. COURT
03.06.2025 5097 . |PK JENA gg. Order Dtd. 2019-10-15
. COURT
03.06.2025 S DAS NO. |Order Dtd. 2019-10-15
99/2018
25
[03.06.2025 |FRO- PK JENA [COURT [Order Dtd. 2025-05-16
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601/2018 NO.
25
o DR COURT
03.06.2025 |27 o |PURUSHOTTAM|C.O.  NO. order Dtd. 2025-05-09
CHHULT 25
CRLMC- RATIKANTA COURT
03.06.2025 [T poro e o ks [C-0 |ug g [order DEd. 2025-05-30
GYANA
03.06.2025 ?§é82;2025 RANJAN c.o. ESURg Order Dtd. 2025-06-03
PATRA .
WP (C) - COURT o
03.06.2025 1 07 |a.x.mour  |c.o. 09T order Drd. 2025-06-03
B () COURT
03.06.2025 1247 |M.D.BISWAL [c.O. 22. Order Dtd. 2025-06-19
0B () - COURT
03.06.2025 [121C)°  |H.K.mMALLICK c.O. gg. Order Dtd. 2025-06-18
0B () - COURT
03.06.2025 12007 |[RABT samAL [c.o. 22. Order Dtd. 2025-06-03
b (C) - GYANA COURT
03.06.2025 |[747)7 . RANgAN C.0. NO. |order Dtd. 2025-06-03
PATRA 23
p () - GYANA COURT
03.06.2025 [[27)7 _ Rangaw C.0. |NO. |order Dtd. 2025-06-03
PATRA 23
p () - GYANA COURT
03.06.2025 | [ 24707 RANIAN C.0. |NO. |order Dtd. 2025-06-03
PATRA 23
e (C) - GYANA COURT
03.06.2025 [[710)7 _ RANgAN C.0. |NO. |order Dtd. 2025-06-03
PATRA 23
WP (C) - BISWANATH , ,
03.06.2025 6941/2007 NAYAK GENERAL Entire Brief
ABLAPL- BADAL KUMAR
03.06.2025 oot o R GENERAL Order Dtd. 2025-05-30
BLAPL- SWARAJ
03.06.2025 |2 000 o [oamme GENERAL Order Dtd. 2025-05-23
ABLAPL- BADAL KUMAR
03.06.2025  [poutt GENERAL Order Dtd. 2025-05-30
WP (C) - DEBENDRA e
03.06.2025 12100 ¢ |onnEna GENERAL Order Dtd. 2025-05-30
WP (C) - DEBENDRA e
03.06.2025 121007 o IoeoEnn GENERAL Order Dtd. 2025-05-30
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WP (C) - MANOJ KUMAR
03.06.2025 |12 00 000 ana GENERAL Order Dtd. 2023-02-07
RVWPET-  MANOJ KUMAR
03.06.2025 | Jcn 00 lrana GENERAL Order Dtd. 2025-05-13
03.06.2025 NP~ S C BISWAL |GENERAL Order Dtd. 2025-03-11
00 7190/2016 :
03.06.2025 WP (C) - D MAHAPATRA GENERAL Judgement Dtd. 2025-01-31
Vo 9367/2024 El .
03.06.2025 |[WELC)- J N MOHANTY GENERAL Order Dtd. 2019-03-26
V0. 3338/2008 :
WP (C) — Order Dtd. 2010-08-
03.06.2025 5214/2008 M. BARAL GENERAL 03Petition, Annexure,Misc.case,Counter,Rejoinder,
BLAPL- HIMANSHU
03.06.2025 | 1503 0004 [kumm pHo, | CENERAL Order Dtd. 2025-01-08
03.06.2025 |[WP(C)- S. C. DAS |GENERAL Order Dtd. 2024-09-12
-0 21948/2024 : .
03.06.2025 |NA” S. C. DAS |GENERAL Order Dtd. 2025-05-13
Vo 2733/2024 |7 °° € .
BLAPL- HIMANSHU
03.06.2025 |7 00 o lkomm pHo, | CENERAL Order Dtd. 2022-12-23
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